
REGISTERED/A,D, 

CENTRAL ADmINISTRATIVE TRIBUNAL 
BANGA LORE BENCH 

Comma rcial Complex( BDA), 
Indiranagar, 

Bangalore - 860 038 
Applicaj0 No.  679/86(T) 	 S . 21 OCT 1986 ('P.Ne 1589/81 ) 	Dated the 	, 8o 
To 

Shri M. Nagarethanam 	••• 	Applicant 
(Shri H. Subramanya Jois, Advocate ) 

Y!I S US 

1. The General Manager, 
Southern Railway, Madras-3. 

2, The Chief Personnel Officer, 
Southern R3ilway, Madras. 	,•, 	Respondents 

(Shri A. Venugopal, Advocate ) 

Subject: SENDING COPIES OV ORDER PPS$EQ Y THE BENCH IN APPLICATION NO. 679/86 T) 

Please find enclosed herewith the copy of the Order/In1arjm Oier 
passed by this Tribunal in the above said Application on 12.9.1986. 

I, 
j 

	

- 	
SETION OFCER 
(Judicial) 

c 	End: As above, 
I 

1. Shri M.Nagarathanam 	 Advocate for 
C/o Shri H. Subramanya Jois, 	Applicant. 
No 150/36, N.H.S. Road, V.V,P uram, 
Bangalore...4. 

(- 
\ 	2,/ Shri A. Venugopal 	 Advocate for 

/OShrj N.S.rjnjvasan 	 Respondent. 
tanding Counsel for Rly (Southern) 

\' 	\ R.No 12-2nd Floor, SSB Mutt Buildings, 
Tank Bund Road, Bangalore-9. 

/ 

- 	 / 



Date 	Office Notes 	
Orders of Tribunal 

None present forthe applicant. 
Shri A. Venugopal, counsel for the 
respondente,-preeeñt.. -.He inv.tea 
our attention to the fact that the 
applicant superannuated on 31.3.85, 
his date of'birth being 9.3.1927, 
and consequently theprayers (a), 

I (b) and (c)  in paragraph 19 of the 
applicatlon/rit petition do not 
survive fdr consideration. 

As the applicant has superannua-
ted and is not present either in 
person or throuh his counsel to-
day, tk it is reasonable to infer 
that he ig.not interested in this 
application/W.P. any longer and 
hence this application/W.P. is 
dis,nLsaad, ,ccordingly. 

(L.H.AÔ—Rt(CH. RAMAKRISHNARAO) 
Mernbar2(At') 	Plembar (zni) 

12.9.11986. ... 12.9.1986. 


